
NATIONAL GREEN TRIBUNAL, PRINCIPAL BENCH 
FARIDKOT HOUSE, NEW DELHI 

       CAUSE LIST OF COURT NO. 2 
 

DATE: 8th January, 2016 
 Time: 10:30 AM 

HON’BLE MR JUSTICE U.D. SALVI  
JUDICIAL MEMBER 
 
HON’BLE MR. RANJAN CHATTERJEE 
EXPERT MEMBER 
 

S.NO. CASE NO. PARTIES COUNSEL  FOR PARTIES 

FOR ADMISSION 

1. Original Application No. 
520/2015 
(M.A. No. 1255/2015 
 M.A. No. 1295/2015 & 
 M.A. No. 1296/2015) 

Rajasthan Textile Hand Processors 
Association  

Vs. 
State of Rajasthan & Ors. 

Mr. Dinesh Mehta, Adv. for Applicant 

2. Original Application No. 
02/2016 
 

S. D. Windlesh 
Vs. 

Union of India & Anr. 

Mr. S. D. Windlesh, Adv. in person 

3. Original Application No. 
03/2016 
 
 

Kaushambi Apartments Residents 
Welfare Association (KARWA) 

Vs. 
Ghaziabad Nagar Nigam & Ors. 

Mr. Vinay Kumar Mittal, Applicant in 
person 

4. Original Application No. 
04/2016 
(M.A. No. 06/2016) 

P. Narendhar Reddy 
Vs. 

State of Telangana & Ors. 

Mr. Sravan Kumar K, Adv. for Applicant 

5. Original Application No. 
06/2016 
 

Pushkaraj Suresh Kenjale & Ors. 
Vs. 

Pune Municipal Corporation & Ors. 

Mr. Rahul Jain, Adv. for Applicant 

AFTER NOTICE 
6. Original Application No. 

513/2015 
(M.A. No. 1243/2015) 

Mohd. Ayoub 
Vs. 

NCT of Delhi & Ors. 

Mr. Rahul Choudhary, Adv. for Applicant 
 
Mr. Tarunvir Singh Khehar, Adv. for R-1 

7. Original Application No. 
556/2015  
(M.A. No. 1324/2015) 

Fatehlal 
 

Vs. 
State of Rajasthan & Ors. 

Mr. Rishabh Sancheti, Padma Priya & 
Manu Chaturvedi, Advs. for Applicant 
 
Mr. Shiv Mangal Sharma, AAG with  
Mr. Saurabh Rajpal, Adv. for RSPCB 

FOR COMPLETION OF PLEADINGS 
8. Original Application No. 

325/2015 
Lt. Col. Sarvadaman Singh Oberoi 

Vs. 
Union of India & Ors. 

Nivedita Sharma, Adv. for Applicant 
 
Mr. A. K. Prasad, Adv. for R-1 & 2 
Ms. P. Batra Singh, Adv. for R-3 
Mr. Vivek Sharma, Adv. for R-4 
Mr. Taruna A. Prasad, Adv. for MoEF 
Mr. Anil Grover, AAG with Mr. Rahul 
Khurana, Adv. for State of Haryana 

9. Original Application No. 
416/2015 

Omakumar 
Vs. 

State of Haryana & Ors. 

Mr. Ajit Sharma, Adv. for Applicant 
 
Mr. Anil Grover, AAG with Mr. Rahul 
Khurana, Adv. for R-1 & 2 

10. Original Application No. 
438/2015 
(M.A. No. 1016/2015) 

Jan Sashaktikaran 
Vs. 

Union of India & Ors. 

Mr. Rahul Choudhary, Adv. for Applicant 

Mr. Rajesh K. Singh, Adv. for R-1 
Ms. Savitri Pandey & Ms. Azma Parveen, 
Advs. for R-2, 3, 5 to 9 
Mr. Pradeep Misra, Adv. for R-4 

11. Original Application 
No. 486/2015 

Ishan Jha 
Vs. 

State of U.P. & Ors. 

Mr. Gaurav K. Bansal, Adv. for Applicant 

Ms. Savitri Pandey & Ms. Azma Parveen, 
Advs. for R-1, 4 to 6 
Mr. Pradeep Misra & Ms. Daleep Dhyani, 
Advs. for R-2 



FOR HEARING 

12. Original Application 
No.32 (THC)/2014 
(CW 9503/12) 
(M.A No. 180/2014 &     
M.A No. 181/2014) 
 

Kishan Paryavaran Sangaharsh Samiti,  
Jaipur 

Vs 
State of Rajasthan & Ors. 

Mr. Rajesh Choudhary, Adv. for Applicant 
 
 
Mr. Manish Shishodia, Adv. for Rajasthan 
S.P.C.B 
Mr. Rakesh, Adv. for R – 2 
Mr. Vinay Kothari, Adv. for R - 5 
Mr. P.S. Bhati, AAG for State of Rajasthan 

13. Original Application 
No.33 (THC)/2014 
(CW 8923/12) 
 

Gautam Chand Chopra 
Vs 

State of Rajasthan &Ors. 

Mr. Girish Sankhala, Adv. for Applicant 
 
Mr. Manish Shishodia, Adv. for Rajasthan 
S.P.C.B 
Mr. Rakesh, Adv. for R - 2 
Mr. P.S. Bhati, AAG for State of Rajasthan 
Mr. Sanjeev Purohit, Adv. for R–5 & 6 

14. Original Application No. 
463/2015 
 

Pali Water Pollution Control 
Foundation Pali 

Vs. 
Union of India & Ors. 

Mr. Vinay Kothari, Adv. for Applicant 
 
Dr. P. S. Bhati, AAG for RSPCB 

15. Original Application 
No.34 (THC)/2014 
(CW 2844/2011) 
(M.A. No. 621/2015 & 
M.A. No. 622/2015) 
 

Digvijay Singh 
Vs. 

State of Rajasthan &Ors.  

Mr. Digvijay Singh, Adv. for Applicant 
 
Mr. Rajesh Panwar, AAG for State 
Dr. P. S. Bhati, AAG for R-2 
Mr. Sanjeet Purohit, Adv. for R– 4 
Mr. Vinay Kothari, Adv. for R – 8 
Mr. Vikas Balia, Adv. for R – 9 
Mr. Manish Shishodia, Adv. for CPCB 

16. Original Application 
No.37 (THC)/2014 
(WCP 581/2013) 
 

Digvijay Singh 
Vs. 

Bhanu Prakash 

Mr. Digvijay Singh, Adv. for Applicant 
 
Mr. Rajesh Panwar, AAG for State 
Dr. P. S. Bhati, AAG for R-2 
Mr. Sanjeet Purohit, Adv. for R– 4 
Mr. Vinay Kothari, Adv. for R – 8 
Mr. Vikas Balia, Adv. for R – 9 
Mr. Manish Shishodia, Adv. for CPCB 

17. Appeal No. 108/2015 
(M.A. No. 943/2015) 
(PH) 
 

Rajesh Kumar & Ors. 
 

Vs. 
Ministry of Environment, Forest & 
Climate Change & Ors. 

Mr. Dinesh K. Sabharwal, Adv. for 
Applicant 
 
Mr. Vishwendra Verma, Adv. for R-1 
Mr. Raj Panjwani, Sr. Adv. with  
Mr. Mustafa Alam, Adv. for R-2 
Mr. B. V. Niren, Adv. for CGWA 
Mr. Anil Grover, AAG with Mr. Rahul 
Khurana, Adv. for HSPCB 

18. Original Application No. 
255/2015 
 

Green City Vikash Samiti 
Vs. 

The Secretary Ministry of Home & Ors. 

Mr. C.S.S. Tomar, Adv. for Applicant  
 
Mr. Amit Aggarwal, Adv. for R-2 
Mr. C. Mohan Rao, Adv. for R-3 
Mr. Anuj Aggarwal, Adv. for R-4 
Mr. Balendu Shekhar, Adv. for R-5 
Mr. D. Rajeshwar, Adv. for R-6 & 7 
Mr. Allauddin Khan, Adv. for R-9 

19. Original Application No. 
378/2015 
(M.A. No. 910/2015) 

Pramod Gupta & Ors. 
 

Vs. 
State of Uttarakhand & Ors. 

Mr. Shashank Kumar Saurav, Adv. for 
Applicant 
 
Mr. D. Bharathi Reddy, Adv. for R-1 to 4 

20. Original Application No. 
233/2015 
(PH) 
 

Ratneshwar Prasad Singh 
 

Vs. 
Banka Municipality & Ors. 

Mr. Shambhu Nath Singh & Rajesh Ranjan  
Singh, Adv. for Applicant 
 
Mr. Anup Kumar Sinha, Adv. for R-1 to 3 

 
For orders, cause list and other information please visit our website: www.greentribunal.gov.in 

 


